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1 Ananthapuramu - - - - - - - 1 - - 4 - - 5

2 Kadapa - - - - - - - - - 1 1 - - 2

3 East Godavari - - - - - - - - 1 - - - - 1

4 Guntur - - - - - - - - - - 1 - - 1

5 Krishna - 2 - - - - - - 5 3 1 - - 11

6 Nellore - - - - - - - 2 - - 1 - - 3

7 Visakhapatnam - - - - - - - - 1 - - - - 1

- 2 - - - - - 3 7 4 8 - - 24TOTAL

STAGE OF THE CASES PENDING AGAINST M.Ps./ M.L.As. AS ON 31.05.2025
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